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separate legislation on the lines of the 
Madras Chit Funds Act. 1961, for regulat-
ina and controlling the working of chit 
Funds in the State was brought to the atten-
tion of the State Government of Uttll 
Pradesh. The Government of Uttar ~  
have advised that they have a:cepted in 
principle the need For legislation and that 
necessary action in this reg ud for enacting 
legislation is being taken. 

(c) The Government of the Sta:es where 
chit fund busine<s is popular have already 
eoacted legislation or are taking sleps to do 
10 for regulating aod controlling this busi· 
ness. The need for any su:h intervention in 
the matter by the Central Gover nment has 
not, thereFore, arisen. 
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Plans for Expaoslon of FamllJ' PIaDDlol 

2024. SHRI V. NARASIMHA !lAO I 
SHRJ SITARAM KESRJ : 
SHRI D. N. PATODIA : 
SHRJ G. VENKATASWAMY : 

Will tbe Minister of HEALTH AND 
FAMILY PLANNING AND WORKS. 

HOUSING AND ORBAN DEVELOP. 
MENT be pleased to state I 

Ca> tbe broad outlines of tbe oe* 
ellpansion plans fot the fan::lIJ' plalloin8 l 
and 

(b) tbe total amount of (oreiln aid 
received so far in respect of this pro-
gramme? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING, AND WORKS, HOUSING 
AND URBAN DEVELOPMENT (SHR( 
B. S. MURTHY) : (a) Besides the expan-
sion of the pro.ramme envisaged in tbe 
Fourth Five Year Plan, proposals for accele-
ration of tbe Family Planning Programme 
subject to tbe availability c,f ellternal aid, 
include-

(i) opening of more rural subocentres 
so as 10 have a sub-ccntre for 
eve. y 10,000 population, 

(ii) . provision of workina and residen. 
tial accommodation al most of 
the rural main centres aDd sub-
ceDtres. 

(iii) intensive Family PlanDinl work 
witb increased inputs in anotber 
17 or more ~  8D4 cea1iIiD 
selected areas, 

(Iv) openiol another 92 Post. pactum 
CClltres, 

(v) providlnl more and improved 
Iraininll facililies for Auxiliary 
Nurse Midwives and other Ollie-
1I0ries of personnel, 

(vi) iDenasinl researcb activity and 
improvinl evaluation macblner,. 
and 

(vii) increaalnll immunisation aDd 
nutrhional componCllts for spread-
io, Ibe Famil) PlanniD, mea .... 
tbrou,h IIsurance of ionlOvltJ' of : 
the mothers and cblldrea. 




